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licences will not be given In areas where we 
have Indigenous technologies and even In 
areas where we reqUire this technology, the 
Government will take necessary steps to 
ensure that foreIgn brand names are not 
used to Just sell the goods Irrespective of the 
quality of production What steps Will the 
Government take to see that th,s IS ,mmed,-
ately controlled? 

SHRI J VENGAL RAO While ISSUing 
letters 01 mtent and licences we are Imposmg 
a condItion But some companies are stili 
uSing the foreIgn brand names One diffI-
culty IS that In the International scene our 
country IS not a member of the Paris conven-
tion It IS very dIfficult to Implement this 
foreign trade mark We are conSidering all 
the legal aspects and we Will certainly look 
Into It 

SHRI S JAIPAL REDDY There are 
many cases where even collaboration ar-
rangement IS not avaIlable Even In those 
conditions bIg advertisements are appear-
Ing In the Press In regaro to the goods 
available abroad relating to such sectors as 
automobile sector, TV sector, eatables, 
drinks, cIgarettes and so on and so forth 
Therefore, Will the Government take steps to 
see that propaganda In the Indian Press and 
In the media through advertIsements IS not 
allowed to be given to products not produced 
In India? 

SHRIJ VENGAL RAO Wetake noteof 
the Han Member s suggestion 

Clearance to Projects of Orissa 

*479 SHRI BRAJAMOHAN MO-
HANTY. 

SHRI K. PRADHANI 

Will the MInister of INDUSTRY be 
pleased to state 

(a) the details of projects of Orissa 
awartlng clearance at Union Government, 

(b) the steps taken to clear these proJ-
acts; 

(c) whether any Industry In the central 
sector has been located In Orissa dUring the 
Seventh Plan, and 

(d) whether there IS any such proposal 
for Eighth Plan, If so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M ARUNACHALAM) (a) to (d) 
A statement IS given below 

STATEMENT 

(a) and (b) As on 31 Sl March, 1989,11 
(Eleven) applications for grant of Letters of 
Intent for Ortssa are at various stages of 
processing The details of such pending 
proposals as not divulged till the final deci-
sion of the Government IS taken thereon It IS 
the constant endeavour of the Government 
to dispose of all the licenSing applications as 
expeditiously as pOSSible 

{c} No new Central Public Sector 
Undeliaklng has been set up In Onssa dur-
Ing the seventh FIve Year Plan so far 

(d) The Eighth Five Year Plan IS yet to 
be finalised 

SHRI BRAJAMOHAN MOHANTY The 
Minister In hiS answer has said that details of 
such pending proposals are not dIvulged till 
the final deCISion of the Government is taken 
thereon I am not Insisting on thiS either 

I would like to know whether any exer-
cise has been made In the Industry MInister 
to see that the letters of Intent cleared durtng 
the 7th Plan perIod and Investment made Will 
bnng about any perceptible change In the 
regional Imbalance of which Orissa IS suffer-
Ing from 

SHRI J VENGAL RAO In Orissa In the 
7th Plan period Investment has gone up In 
BaUXIte Mine our Investment IS Rs 62 70 
crores In NALCO our Investment IS Rs. 
2476 90 crores In SIlicon Steel Project it IS 

Rs 186 crores and odd In Captive Power 
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Plant of Rourkela it s As. 209 crores. And in 
the modernisation of Rourkela Steel Plant, 
Phase-' it is Rs. 415 crores. So more than 
As. 3000 crores are in Orissa now. 

SHRI BRAJAMOHAN MOHANTY: The 
hon. Minister wants to create some smoke 
around everything. NALCO is a project of 
1980. It was cleared in Sixth Plan. My ques-
tion is about Seventh Plan. Whatever it may 
be may I know whether while granting the 
letter of intent and approving the investment 
proposal the backwardness of the State and 
the regional imbalance as taken into consid-
eration? H so, give details thereof. 

SHRI J. VENGAL AAO: In Seventh 
Plan itself we invested As. 2195.7 crores in 
Orissa. 

SHRI K. PRADHANI: The Minister in he 
reply stated that it is not advisable to give 
detail in respect of applications pending for 
grat of licence. Sir, in my areas maize is 
grown in large area and it is under distress 
sale for want to starch factory.One private 
industrialist was given a licence to start a 
starch factory at Umerkot but he is not taking 
any step to establish this industry. May I 
know from the han. Minister whether he can 
pursue this licensee to establish the factory 
early or cancel his licence to enable another 
applicant to establish this industry? 

SHRI J. VENGAL RAO: We can con-
sider this point. 

Problem of Same all Scale Indus-
tries 

*480. SHRI P. M. SAYEEDt: 
SHRI NARAYAN CHOUBEY: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the attention of Govern-
ment has been drawn to the findings of a 
study undertaken by the Federation of In-
dian Chambers of Commerce and Industry 
(FICel) on the problems of small scale in-

, dustries in the country; and 

(b) if so, the details thereof and the 
steps proposed to be taken by Government 
to solve their problems? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) and 
(b). A statement is given 

STATEMENT 

(a) Yes, Sir. 

(b) The study focusses attention on 
marketing problems of small scale indus-
tries. The survey results reveal that the 
extent of marketing problem is higher for 
those products that are directly marketed by 
small scale units and that the problems are 
lesser in case of products sold as ancillary 
items or through other marketing compa-
nies. Causes of marketing problems men-
tioned in the study include lack of resources 
with small scale Industries, inability of offer 
complete product ranges and competitive 
terms of trade, lack of demand, emergence 
of substitutes, etc. It also mentions that the 
small entrepreneurs should have the mar-
keting judgement and competence to care-
fully build their marketing strategy; but. in 
view of their small size which gives rise to 
marketing problems, there is a very strong 
case for continues assistance and protec-
tion to small scale units. 

Marketing is an entreproneurial func-
tion and small scale units have been under-
taking marketing operations on their own. 
However, Government, in keeping with its 
policy of providing support to small scale 
industries, have been extending marketing 
assistance to the small scale sector through 
Central Govt. Stores Purchase Programme, 
programmes for ancillary and sub-contrad-
ing linkages, buyer-seller meets, pro-
gramme of exhibitions, reservation of items 
for exclusive manufacture in the small scale 
sector, and assLstance in obtaining scarce'l 
imported raw materials. Marketing support is 
also provided by National Small Industries 
Corporation and State Small Industries 
Development Corporations. 




